
Annex I  

(Paragraph 3) 

Each banknote, which, on examination of various security features / parameters, is determined 

as a counterfeit one, shall be branded with a stamp "COUNTERFEIT BANKNOTE". For this 

purpose, a stamp with a uniform size of 5 cm x 5 cm with the following inscription may be used.  

 

COUNTERFEIT BANKNOTE IMPOUNDED  

BANK / TREASURY/ SUB-TREASURY  

BRANCH / CURRENCY CHEST 

SIGNATURE  

DATE  

 
 
 
 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 




